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the Government with their two.thirds majo- 
rity in this House, should not be hesitant 
in amending th* Constitution of India if 
they think it very essential to implement 
progressive measures for the welfare and 
upliftmeni of the poor and backward lec
tions of our society.

13 hrs

The Lok Sab ha adjourned for 
Lunch Till Fourteen o f the Clock.

The Lok Sabha Re-assembled after 
Lunch at four minute? pa?/ fourteen 
o f the Clock.

[SHRI R. D. BH an DARI in the Chair]

Re. DEVELOPMENTS IN EAST BENGAL :

SHRI SAMAR GUHA (t’ontai) Sir 
I want to draw your attention to a very 
urgent matter. It is also a very important 
matter. Just now we have heard the radio 
news that civil wai has started in Bangla 
Desh. After landing 60,000 troops from 
West Pakistan the army has taken position 
in almost all the big cities and in all key 
positions.

Yahya Khan declared the Martial 
Law. His Government have promulgated 
curfew in Dacca and in all other big 
cities. They have taken possession of the 
Dacca Betar Kendra. They have issued 
orders to shoot at sight all Bengali people 
there. Not only so. The East Pakistan 
Rifle is in the midst of a grim battle with 
the Pakistani Army there.

My report is that hundreds of people 
are being butchered and killed. An order 
has been issued to shoot at sight anybody 
in the street. There is another report 
that at the Karachi airport, hundreds and 
thousands of Bengali people have assemb
led to have* passage to East Pakistan, 
there also hundreds of people have been 
killed.

I want to draw the attention of the 
Government that there is an apprehension 
that either Mujibur Rahman and other 
big leaders will be shot or they will be 
immediately arrested and down to West 
Pakistan by using Colombo airpoit, There
fore, my immediate submission to you and, 
through you to the Prime Minister, is that 
the Government of India should write to 
the Government of Ceylon that no passage 
should be given either to the Pakistani 
Air Force plane or to Pakistani civilian 
plane to carry any military personnel 
from West Pakistan to East Bengal via 
Ceylon.

There is also another thiug. The 
Dacca Betar Kendra has been forcibly 
closed. The All-India Radio is the only 
source of information from the people of 
Bengal. The AlMndia Radio should broa
dcast the news...... (Interruption) Let me
finish. This is the first ti-ne that the San- 
gram Parishad of Bangla Desh has issued 
an appeal to India and to Ceylon to 
immediatey mobilise international opinion 
in favour of the Liberation Movement.
I would request the Government to raise 
this matter in the UNO in combination 
with other Asian countries.

1 would also request the Government 
to give facilities for the movement of the 
Bengalis who have assembled at the Kara
chi airport.

Lastly, I have already given a Call 
Attention Notice on the subject and 1 have 
also given notice of a short duration dis
cussion on it The matter is very vital and 
urgent.I have said many times in this House 
that the Key to the solution of Indo-Puk 
problems lias in the succes of the Liberation 
Movement of Bangla Desh. This is a very 
vital issue; this is a very crucial issue. We 
cannot sit quiet. Our Government should 
take serious note of it and do something 
in the matter.

SHRI S. M. BANERJEli (Kanpur) : Sir, 
not only the Martial law has been promu
lgated but orders have been issued to shoot 
people at sight. Even the press correspon
dents who wanted to fceow something
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about it have been asked by the Army Col
onels And Generals not to come out of the 
hotel and that they will be shot at if they 
come out This reign of terror is going 
on and this conspiracy has been hutched 
up by all those who are agents of imperia
list forces who ne\er wanted Mujibur Rah. 
man to thrive in East Pakistan. The 
victory of the common people in East 
Pakistan who defeated the communal for
ces and other reactionary forces is not to 
their liking.

The suggestion is this. Democracy is 
being murdered in East Pakistan by fascists. 
Let us pledge our support and say that we 
shall defend the right of the people in 
other countries also. We also believe tn 
human rights. 1 would request you and 
through you the Prime Minister to uphold 
the banner of democracy and to give more 
support to Mujibur Rahman. If Mujibur 
Rahman is dead, naturally, again, Yahya 
Khan regime, fascist regime, will come 
into being. We are opposed to this. Let 
the people of Pakistan know that India 
stands solidly behind Mujibur Rahman and 
that we condemn any action of the Yahya 
Khan.

SHRI JYOTIRMOY BASU (Diamond 
H arbour): This is a matter involving 
the people who are the same flesh , and 
blood. I t was the conspiracy of the im
perialists that the country was devided.
Oo that pretext, we cannot shut our eyes 
and adopt an ostrich like policy. What 
is happening today in East Pakistan? Al- 
though we have repeatedly tried to get a 
statement from this Government about 
their attitude and policy in regard to that, 
we have failed in that. Neither the 
C M r has come forward to get this Home 
this information to-day. After all that 
1>M been said on the radio and by different 
speakers in the House, will you be so good 
as to direct the Government immediately 
to make a batement forth with on the floor 
o f  the W orn  ftivtof fuller d«taiis through 
their own sources of usfprn^tioo wtd also 
what theyAre going to do with regard to 
this killing of ppopk or BamgU
D *fa?

THE MINISTER OF PARLIAMEN
TARY AFFAIRS, S H W W O  A N0 
TRANSPORT (SHRI RAJ BAHADUR) : 
The Government naturally share the 
feelings o f  anxiety expressed by members 
opposite at the, happenings in the Bangla 
Desh, We would collect all possible 
information from our own sources,..

SHRI JYOTIRMOY BASU : You
have not so far ">

SHRI RAJ BAHADUR : We are coi-
Icctipg and we will collect.

SHRI JVOTIRMOY BAbU : Let us
have it.

SHRI RAJ BAHADUR * And wc 
shall be watchful and a statement would 
be made as and when needed.

SHRI JYOTIRMOY BASU : Right
now............( fn terru p tio n s ).

SHRI RAJ BAHADUR • At the eai- 
liest opportunity.

SHRI SAMAR GUHA : If you do not 
make a statement forth with, our solida
rity wjth the Liberation Movement there 
........Xtnterruptiijns),

SHRI RAJ BAHADUR * 1 am not yielding* 
You have interrupted me before 1 conclude. 
We shall certainly make a fuller statement 
at the earliest opportunity

SHRI JYOTIRMOY BASU : Why not 
to-day ?

SHRI RAJ BAHADUR ; If it m  to- 
daj, then to-day, if it is at thif moment, 
then * t  this j u o o w i t . .  .(JLtUtUHption*) 
Wd ifcpuld not «ct in Axcitemem «r in 
ha*». torn to wejph 4b» altmtion ,?*re- 
fully aiM copiously And m k *  » 
statement.

i
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W fW  ««w ft ( w r t | r ) :
«npt, f i tf ira t  ^  « | t  |  f t  

S *?fo r« n *  <rc»nW s'f> «r * % # s- 
Sfsfw rw fltar i if j fV
mftw * j  m «r <w mfon i

SHRI JYOTTRMOY BASU : We want 
your ruling an this, Sir.

MR. CHAIRMAN ; 1 win convey 
your wish to the Minister.

»ft f ig r  (  f t
fa tf  ift wm  <n%m* #  <?Mf %

£ % i $ m  *> f a r  kx farr srr^rr i

MR. CHAIRMAN ; Kindly resume your 
seat Mr. SambhaH.

* * m t  : w  m  * m  

w r- f* f t  *r 11 <rrfc*?fw ^
% inff tf*rwfor ^  fa?r fkm *rr x~j 1 i

SHRI RAJ BAHADUR : Sir, may 1 add 
that we have to collect all the facts and 
Unless and until..,

aft : %q s<? $ ^

% f r r f m
wr^r 3 3 $  7|  11 3?ft art? nrrsr m  fap 
h z  T T ff^ i^  qfatf % §wf s m r  fcr 

T O f-f#  3TT #  $, *TK 5r? fa*

%% ^n«r $eri$fe* *r ?sw r 
**wt S?r *  «Wf %sr*r

l» rr tf jw  »

MR, CHAIRMAN : The hon Member 
may kindly mum* hft sett now.

SHRI 6AMAR GUHA ; I only want 
to draw your attention to one important 
matter. The matter is very urgent for the

reason that Sheikh Mujibur Rahman may 
be shot dead any moment. Only inter 
national opinion and opinion from fhe 
neighbouring countries like India and 
Ceylon can save his life. The matter is 
very urgent. He may be shot dead any 
moment. I would like to make a sub
mission. Does the Government consider 
the matter urgent and important or 
not ?

SHRI JYOTIRMOY BASU,: Sir, you 
are unfair.,.

MR. CHAIRMAN : I have always 
been fair to you. You must be vary care
ful in the use of your words. Don’t 
accuse me that 1 have not been fair to 
you.

The Minister of Parliamentary Affairs 
has already taken notice of it and he will 
convey the matter to the Minister for 
Foreign Affairs and the necessary state
ment will be made in this House either 
to-day or tomorrow.

SHRI SAMAR OUHA : This is a 
vital matter for Prime Minister also, not 
only to the External Affairs Minister.

MR. CHAIRMAN : Kindly resume 
yOur seat.

SHRI JYOTIRMOY BASU : Sir, it is in 
your hands to direct the Government to 
make a statement to-day. If they are not 
in possession of the facts, they are not 
fit to sit on the Treasury Benches,

SHRI RAJ 6A1IADUR : Even for 
making a statement, it requires to go be* 
fore the Cabinet, then the Cabinet meets, 
considers all the facts and then only a 
statement cart be made.

&HRI JYOTIRMOY &ASU : Rut the 
House will rise tomorrow.

SHR! SAMAR GUHA : Only ref**** 
ber that the life of Sheikh M t?){bpr
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Rahman is m the bands of the people of 
India and Ceylon.

SHRI RAJ BAHADUR : We are 
second to none in regard to our anxiety 
about this situation....... [ Interruptions]**

MR CHAIRMAN Nothing will go on 
record. Nothing that is being said now 
will go on record.........[In terrup tionsf*

The Minister has already taken note 
of what has been stated. He has told you 
categorically.

SHRl RAJ BAHADUR • This is a 
sensitive issue in a sensitive region and 
for the sake of freedom and democracy, 
we would have to proceed with due care 
and caution. We will certainly make a 
statement, after going Into all these things

MR. CHAIRMAN : Mr. Naram
Chand

14. IS tics

GENERAL BUDGET, 1971-72-GEN E- 
&AL DISCUSSION AND DEMANDS FOR 
GRANTS ON ACCOUNT (GENERAL), 
1971-72- Contd.

SHRI NARA1N CHAND (Hamnpur) 
Sir, I want to congratulate the Finance 
Minister on the bold incentives he has offe
red in regard to the economic life of out 
country. There are certain new incentives 
One significant thing is the awareness of 
the seriousness of the problem of the 
unemployed, a  provision of Rs, 50 crores 
is being made for the programme of cieating 
employment opportunities. This is a wel
come step. There is an assurance of 
immediate implementation of this progra
mme. The scheme will start in right earnest

from the next month. There is compassion 
fat the poor, for the unemployed.

, Certain elements in West Bengal have 
been whipping up regionalism and parochi
alism shouting •

“*mn* b r  %*r, fcr,” 

'<rmrc * ra  a t o n  *mr, f ro w n r"

Whereas, it should have been

There is provision in the Budget for 
setting up a new industrial Corporation in 
Calcutta, for that Calcutta where the mdus- 
tiy is withering away wherefrom the 
capital is flying to Harjnnn and Punjab, 
for that part of the countrv, there »s i  bold 
provision of an Industrn! loiporation 
I welcome this «tep, and 1 support the 
finance Minister and the Government of 
India on this step I am suie that this step 
wtll stay the flight of capital .wd check 
the outflow of monev fiom the State of 
Rengal which ha<. been reduced to an 
utter state of dejection and depression 
where there is economic depression be
cause of regionalism and parochialism 
and a kind of ideology that cuts across 
the barrier* and where some antinational 
element draw inspiration from a country 
where even the telephone calls are answe
red in ( hi n esc with the reply ‘'Power 
flows out of the barrel of a gun’’ ( have 
studied a few books in the Chinese 
language and literature and I know what 
sort of people they are. I know certain 
antinational elements derive inspirations 
from them and following them, there are 
cries of

Amar Desh, Tomar Desh, Bang!a 
Desh*

—not Bharat Desh, but Bangla Desh- 
*Amar Noam, Tomar Naam, Viet 
Horn*

.. ................ .My—
recorded.


